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84.43/ 9. -Toe following Act of the Assam 
Legislative Assembly v/iich receiv’d the assent of the 
Governor is hereby published for general information. 

ASSAM ACT NO. XII GF 1994.
(Received the  assent of the Gov erno r on 22nd April , 1994) 
THE ASSAM LIQUOR PROHIBIT ION (AMENDMENT) 

ACT, 1994
teo.  an

..act
to amend  the AsShrn, Liquor Proh ibition 
Act, 1952.

Prea-nb« Whereas if is expedient  fu rth er  to 
.amend th e Assam Liquor  Prohib ition Act;
1952, herei nafte r called the  principa l Act.

‘ the  manne r he rei nafte r appea ring;
It is her eby  enac ted in the For ty-f ifth  

-Year of the  Republic of India as 
fo llo ws :—

short titr 1(1) . This Act may  be called the
men and Assam Liquor  Prohib ition (Amendment)  
c Din mence-J * 1  i  n n  a 
me at. 1994.

(2) . It sha ll have  the like ext ent  as 
the  prin cipa l Act.

(3) . It shall come in to force at once.
2. In the  prin cipal Act, in Section 2, in

of"• ’cGcm-2sub-section (2), for the  w ords, "State Pro-  
“bib ition Council”, the  words, "State Anti-
Drug and Prohib itio n Council” shall be 
subs tituted-

3- In the  prin cipa l Act, in Section-17,
Amend- ip sub-sect ion (1), (2),. (3) and (4) for the  , ., 

cKon’^w ord s, "State Proh ibitio n Counc il”, the. .1 • 
words, "State Anti-D rug and Prohib ition
Council” sha ll be subs tituted,
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